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Present: Sh. S.N,Tiwaril proxy for

$t. Badridas Sharma,

counsel ¥or applicant.

iz, Lipika Bharma proxy for

Ms, JyolLi Singh,

counszel Tor respondents.

MA-673/03 has been filed on behal¥ of the respondents
neeking extension of 3-4 months time for compliance with the
order dated 73.10.2002 passed by the Tribunal in QA-526 /72082,
Learned counsel of the apblicant in the 0A has filed a/ﬁapy of
order dated 13.6.2003 lssued by EtmplovyeesState Insurance
Corproation granting benefit of past service to the applicant
for pensionary benetits, Applicant is satisTied with this
order .

MA-673/2008 1is disposed of having become infructuous,
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